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(10) Hundred and Seventieth Report on Demands for Grants (2005-06)
pertaining to Ministry of Agro and Rural Industries; and

(11) Hundred and Seventy-first Report on Demands for Grants (2005-06)
pertaining to Ministry of Small Scale Industries.

MOTION FOR ELECTION TO THE COIR BOARD
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The question was put and the motion was adopted.

RE. REQUEST TO PERSUADE OPPOSITION LEADERS TO
PARTICIPATE IN THE PROCEEDINGS OF PARLIAMENT - Contd.

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman,
Sir, the hon. Leader of the TDP made certain observations at the beginning
of the Question Hour.- | thought that | would set the record straight. Sir,
the way the proceedings of the Parliament have been disrupted, in the last
two weeks, has caused me and my Government great dismay. There is no
resolution of the impasse. It is not for want of trying on the part of the
Government or myself. As soon as the NDA announced that they were
going to boycott the session, | rang up the Leader of the Opposition, Shri
L.K. Advani; | rang up the Leader of the Opposition in this House, Shri
- Jaswant Singh; and | rang up the Leader of the NDA, Shri Atal Bihari
Vajpayee. | requested them, "Let us end this chapter; and all issues can be
discussed on the floor of the House.” | was promised -- | won't name the
person who promised me -- by one of these three people that on Monday,
they would come for the Finance Bill and thereafter they would decide what
they would do. Therefore, Sir, the allegation that the House is not able to
function because of anything that the Government has done, is in my
humble submission, not borne out by facts. 1| would also like te point out
the type of language that the NDA and its responsible Members have used
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against me in the Memorandum that they have submitted to the President in
which absolutely false things have been said. For exampie, in that
Memorandum, our Government has been accused of prevailing upon
President Musharraf not to see Shri Atal Bihari Vajpayee. This is totally
false. Now, this is the length to which the Opposition goes. | think, the
country should know that between the two, what they say and what they
do, there is a world of difference. | once again appeal to all the Leaders of
Opposition to be serious and cooperate with us in conducting the business
of the House. This Government is preparsd to discuss all the issues and
there is no issue which, | think, is barred from discussion in the House.

DR. ALLADI P. RAJKUMAR: Sir, with due respect to the hon. Prime
Minister....(Interruptions)...

MR. CHAIRMAN: No, | am not going to allow.../interruptions)...
Please take your seat. | wil not allow. Nothing wil go on
record...(interruptions)... .

SPECIAL MENTIONS
MR. CHAIRMAN: Shrimati Bimba Raikar. Absent. Shri Ram Narayan Sahu.

Demand to frame guidelines for instailation of statue or portrait of the Father
of the Nation in the Country

it I ARTIOT A, (SR Uy ARG AEiEE, A aad AT § 6eT o
1 tE ey gt &Y ok sl s e 1 R ser ashiy aor & A
got ey wfear FaiRa &, R dam § & & e ar gofy 99 9f§ o $ IR
¥ g o FefRe d@fear o1 o PuiRe 48 ¢, @y agen o & ave §
TR d e e ST RAME @ TR & ST Aar 8 ) asd B 7
M F Ry Ufer # REr e Iaae gear iR @ A df e #
urr witTor die Hed g7 B sufE FRa w §) 9 AT I fiar Y AuHreEe
& TF FW AN IR g Rrerw o1 gue 09w §, O o gl 9
e ®r | &1 | AR X U g9 T 99 oY 3wy e €1 ai-ad
o I At 7 B sERw @ ger Rar wwr €

AR AR 7 W & & R sfiar ¥ afy ' e e ¥ R
wiEd prs FEiRa fsar o, Red R § o1 Rfvg 9m gl g 9 A
FET A B T FX1 av A wgfer B G IR, duwe B, IEe g,
R O gftsrar a7 7@ & R wiftar F wour € kel ARy aw oft s &

259



